383 Matters under Rule 377

Hence, | request the Government to look into the
matter and help the railway passengers by way of opening
immediately the vegetarian and non-vegetarian restaurants
at Coimbatore junction.

(vi) Need to take steps for Proper Conservation of
Khajuraho temples in Madhya Pradesh

[Translation]

KUMARI UMA BHARATI (Khajuraho) : Khajuraho
temples in Madhya Pradesh are a special attraction for the
tourists especially the foreign tourists. Lakhs of tourists
visit these temples every year and we are earning foreign
exchange worth lakhs of rupees as a result thereof. But
these temples are inavery pitiable condition. Repairs have
not been undertaken in these temples for the last several
years due to which they are losing their charm. If this
situation continues, it is apprehended that the very existence
of these temples would be endangered . |, therefore, urge
upon the Union Governmeni that the Archaeological
Department should take immediate steps for the proper
conservation and repairs of these temples.

(vii)Need to develop Digha, a Sea Resort in West
Bengal and to connect it by Air

[English]

SHRI SUDHIR GIRI (Contai): Digha is a beautiful sea
resort in West Bengal. A large number of tourists visit
Digha everyday and on occasions particularly during winter
days in November to February every year thousands of
tourists visit Digha. Along with the common tourists people
of other countries come to Digha. As there is no rail
communication with Digha, tourists have totake the trouble
of coming by buses and cars. Further, Digha cannot
accommodate allthose internationaltourists due to shortage
of standard hotels and improved transport system.

Under the circumstances, | would urge upon the
Central Government to arrange for the wealthy tourists air
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communication system in consultation with State
Government. Standard hotels may also be set up. Further
the aquarium which has been built up there by the Central
Government may alsobe opened forthe public and it would
be also a special attraction to the tourists.

12.42 hrs.

GENERAL BUDGET 1997-98* - DEMANDS

FOR GRANTS - Contd.
MINISTRY OF COAL
MINISTRY OF NON-CONVENTIONAL ENERGY
SOURCES
MINISTRY OF POWER
DEPARTMENT OF ATOMIC ENERGY

MR.DEPUTY SPEAKER : Now, discussion and voting
onthe Demands for Grants under the control of the Ministry
of Coalforthe year 1997-98. Items No. 13to 16 tobe taken
up together. The time allotted for this is four hours.

The House shallnow take up discussion and voting on
DemandNos. 10,63, 70, 88 and 89 relatingto the Ministry/
Department of Coal, Non-Conventional Energy Sources,
Power and Atomic Energy, which may be discussed till 6
p.m. only when the guillotine will take place.

ShriJagdambi Prasad Yadav has tabled a cut motion
tothe demandfor grants relatingtothe Ministry of Coal. He
may move his cut motion. He is not present. Motion moved:

“That the respective sums not exceedingthe amounts
on Revenue Account and Capital Account shown in
the Fourth Column of the Order Paper be grantedto
the President, out of the Consolidated Fund of India,
to complete the sums necessary to defray the
charges that will come in course of payment during
the year ending the 31st day of March, 1998, in
respect of the heads of demands entered in the
Second column thereof against:- Demands No. 10,
63, 70, 88 and 889.

Demands for Grants-Budget (General) for 1997-98 submitted to the vote of Lok Sabha

No. Name of Demand Amount of Demand for Grants Amount of Demand for Grants
of on Account voted by the House submitted to the vote of the House
Demand on March 20, 1997
Revenue Rs. Capital Rs. Revenue Rs. Capital Rs.

10. Ministry of Coal

Ministry of Coal 28,46,00,000 54,14,00,000 142,32,00,000 270,71,00,000
63. Ministry of Non-Conventional Sources

Ministry of Non-Conventional Energy Sources 37,86,00,000 19,12,00,000 189,29,00,000  95,61,00,000
70. Ministry of Power

Ministry of Power 88,30,00,000 452,59,00,000 441,50,00,000 2262,94,00,000
88. Department of Atomic Energy

Atomic Energy 127,86,00,000 108,40,00,000 639,31,00,000 542,03,00,000
89. Nuclear Power Schemes 128,65,00,000 58,53,00,000 643,24,00,000 292,67,00,000

* Moved with the recommendations of the President.
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[Translation]

SHRIP. NAMGYAL (Laddakh) : Mr. Deputy Speaker,
Sir, today is the last day of discussion, so please ask the
Members to restrict the time. Many members have given
their names. Itis my request that you should put restriction
on time limit.

MR. DEPUTY SPEAKER : There has been allotted to
all parties. It is for the party to see whether they want one
Member or ten Members to speak within that time. | would
not extend the time.

[English]
Yes, Shril.D. Swami.

SHRI |.D. SWAMI (Karnal) : Mr. Deputy Speaker, Str,
today when we take up the disucssion for the Demands for
Grants for the Department of Energy, it is a coincidence
that this debate is being taken up immediately after the
conclusion of the debate onthe Demands for Grants for the
Ministry of Human Resource Devalopment.

Yesterday, when we were discussingthe Demands for
Grants for the Ministry of Human Resource Development,
| heard the speeches of many Hon. Members. They were
talking on a higher plans and today we have come down
from that higher plane to discussing mundane matters.
Yesterday, our emphasis was for development of character;
for development of infrastructure and for man-making in
this country. We were reminded that physical, material and
economic development has no meaning without character
building. In this context, | am reminded of a couplet which
would sum up the entire disucssion that we had in the
House yesterday and also of the spirit of the speakers :

“Is daure tarakki ke andaz nirale hain, .
Zahanon mein andhere hain, Sadakon pe uzaale hain.

Sir, this was the tenor of the speech of tha‘speakers
yesterday. It is because everybody wanted that corruption
should be eliminated; character should be bui_It up;
education curriculum should be revised and patriotism
should be inculcated in the youngsters.

Unfortunately, we have again come to a stage where
everybody preaches sermons to others.

“Har Shaksh bana leta hai ikhlag miyar
Apne liye aur auraon ke liye aur”

That was a sort of thing which | was able to perceive.

Today, when we are discussing the energy, when we
are having a debate on power, one of the most v_ltal
infrastructural sub-sectors of energy out of the four s_ub-
sectors, we find that even there we are Iagging far behind.
Till today we have no National Energy Policy. We have not
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been able to formulate any National Energy Policy which is
the basic infrastructure for the development of industry, for
industrialisation of this country and which is also a vital
infrastructure fora veryimportantbasic requirement of thé
country, that is agriculture. In material sense, even in
energy

“|s daure tarakki ke andaz nirale hain,
Zahanon mein andhere hain, Sadakon pe uzaale hain."

| find there is no ujala even on the sadak. There is
darkness visible all around even in the energy sector.

Itis perhaps acoincidence that our country on the one
hand is going through a crisis of character, the crisis of
faith, on the other hand we are faced with the crisis of
energy. Even Delhiites have recently experienced the
energy position of our country. The overall scenario of
energy sectorinthis country presents a very dismal picture.

There is no imperceptible or impressive growth in any
of the sub-sectors of energy, namely, power generation,
capacity utilization, transmission and distribution as also
development of non-conventional energy resources, atomic
energy and coal, A new debate has started today morning
where we find that certain people are being appointed on
importantposts withthe result the nuclear energy business
would also come in doubt. | am not going into it in detail
because it is a separate subject.

There has been a decline in terms of rate of growth in
power generating capacity. During the eighties, the annual
increase in the generating capacity was 8.4 per cent. The
new Economic Policy came into operationin 1991. Between
1991 and 1994-95 the annual rate of increase came to
about five per cent. During 1995-96 it has further come
down to two-three per cent and | am sure all indications
suggest that this rate is not at all going to increase beyond
three per cent. During 1996-97 the total additional power
generating capacity in India was only 2124 MW, which is
one of the lowest annual increase ever. This is inclusive of
Central Sector, State sector and even the private sector.
Thetalk of development of infrastructure remains atall talk
and all biased promises are there so far. They are hollow
in content.

If we look to what happened to the Central Plan outlay
of 1996-97, as against the Budget estimates of Rs. 87,000
crores only Rs. 77,500 crore have been spent. Sectors
after sectors have found it hard to spend the money
allocated to them, not on current account alone but on
capital account also. There are big shortfalls in atomic
energy. There are big shortfalls even in power, besides
other sectors like Petroleum and various other schemes
under rural development, etc. with which | am not presently
concerned. Is it not shocking that an Administration that
perennially complains about the shortage of funds and
resources cannot manage to meet the moderate Budget

targets?
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[Shri 1. D. Swamy]

Allocation in the coming year is, in many cases, lower
than that of the last year. Even in nomial terms allocation
forpoweris Rs. 6,943 crore only, thatis, Rs. 150 crore less
than that of the last year. In real terms, if discounted for
inflation, it is actually much less than that of the last year.

This is the position in power sector. | am emphasing
more on power because thatis the most importantandvital
element of infrastructure.

In power sector, distribution of budgetary support from
the year 1994-95 to 1997-98 indicates that budgetary
allocation for thermal generation has been coming down
everyyear. Whilethe projectedtarget forthermal generation
fortheyear 1997-98is 2385 megawatt, thebudget allocation
has come down to Rs. 772.58 crore in the year 1997-98
trom Rs. 1705 crore inthe year 1994-95. In 1994-95itwas
Rs 1705 crore but now the budget allocation for thermal
generation has come down to Rs. 772.58 crore. The likley
achievement of thermal generation during the Eighth Five
Year Plan has been given at 14626 megawatt against the
Eighth Plan target of 20166 megawatt.

| do not find any justification in cutting down the
expenditure on generation of thermal power which is a
major source of generation. I failto understand why Ministry
of Power have gradually cut down budgetary allocations
for transmission and distribution as well as for system
improvement. It is an important sector. | would like to
emphasis that without proper transmission infrastructure,
power fromsurplus areas cannot be taken to deficit areas
We have an example in Haryana and Himachal Pradesh
which is surplus in power generation. We can have power
from there. But unless our transmission and distribution
systems are strengthened, we cannot have the power from
Himachal to Haryana and give it to the poor farmer for his
agricufturalproduction. So, itis really surprising that Ministry
of Power have gradually cut down budgetary allocation
even for transmission and distribution. It will be very
disastrous in the days to come.

Similarly, about renovation and maintenance
programme, | regret that inthe two R&M programmes that
were completed duringthe Seventh and Eighth Plan period,
PLFs in the State sector are still far below the national
average. The existing abetts are not being utilised fully.
Further more, PLF for power projects in the Eastern and
North-Eastern regions is also farbelow the national average
due 1o a lack of system for transmission of power.

| would like to draw your kind attention tothe fact that
the Eighth Plan target was 30538 megawatt, whereas the
achievement was as low as 16415 megawatt. Expected
participation of private sector was also a delusion, only an
imagination. We have been talking that private sector
would be coming but no ground work was done. Nothing
was done to bring in development through the private
sector. That is why, we have not been ableto bring any fruit
as evnisaged by the Government.
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Similarly, planned hydel schemes have not been
completed due to various reasons like delay in awarding of
contracts, R&R problems etc. | also suspect that this might
lead to cost and time overruns which in turn will put a huge
burden on the State exchequer. | may like to add that
launchingof private participation cannotbe there. It appears
to have been done without any preparation or proper
ground work. Moreover, the Government have not attempted
a suitable correction even at the time of midterm appraisal
of the Eighth Plan. Precisely, | would say that the Eighth
Plan was a failure of anticipatory planning. It proved to be
really a paper plan, only a paper tiger, if | may say so.

The Ministry of Power has projected an additional
capacity of 57,000 M W. with an estimated expenditure of
Rs. 22,800 crore during the Ninth Plan period. | am afraid
this may not meet the same fate of failure as was in the
Eighth Plan period. So far as this country is concerned, the
power sector is in a miserable position.

Mr. Deputy-Speaker, Sir, if power crisisis tobe avoided
by the end of the next Five Year Plan period, the power
generation capacity has tobe increasedby, at least 40,000
M .W. every year out of which 30,000 M.W. will have to be
through the public sector. This calls for an investment of
Rs. 1,50,000 crore in five years, say about Rs. 30,000
crore every year.

Now, let us go to the Budget allocations where the
provision is made. The provision made inthe Budgetis less
than Rs. 7,000 crore. Where will the balance amount come
from? Even if a public sector undertaking like the NTPC
has its own resources, the Budget leaves a gap tobe made
up, perhaps, by foreign investors and to my mind such an
act of excessive reliance of foreign involvements is also
very unhealthy for the country.

Now, if we come down to rural electrification of which
we have been boasting about, the programme relating to
the rural electrification or electrification of all villages, and
energisation of pumpsets have also shown a very sluggish
progress in achieving the targets for the year. Even under
the Kutir Jyoti Programme, the progress has been no
better. | do not know about other States but | know about
my State, Haryana, where about, 7.000 villages were
energised or electrified many years back. In spite of this,
still we cannot even domestic power during peak hours
when our ladies, our sister, and mothers haveto cookfood.
About eighty per cent of our students live in the villages.
They do not have power. They do not have energy. And
they do not even have electric bulbs. Even during
examinations, we find it difficult to get electricity with the
result the students suffer. In spite of askingthe Government
again and again, andin spite of putting pressure, we have
been able to give them electric supply for even two hours.
That is the story of rural electrification. |am afraid this may
be the story in every State. At least | know about Haryana
personally.

Mr. Deputy-Speaker, Sir, many PSUs, like the NTPC,
the PGCL, and the NHPC had been selected for



389 General Budget 1997-98 -
Demands for Grants

disinvestment. The Ministry of Power were not even aware
thatthe PSUs were going in for disinvestment. Their views
were not at all taken. | am sorry to say that there is no
coordination between the Ministry of Power and its PSUs.
Ifailtounderstandas towhy the NTPC, the Powergrid, and
the NHPC which are profit-making undertakings have
been asked to go in for disinvestment. This is a mystery.
This is about power.

So far as energy is concerned, in the power sector
scenario, only darkness is visible allaround. Ever since the
commencement of Economic Reforms, the Government
had been announcing concessions after concessions to
attract foreign capital. From time to time tall claims about
foreign directinvestments have been made. But what is the
actual position? A study that was made recently by three
eminent Professors of Economics of the Florida University
has shown that the Ganga has also been flowing in the
reverse direction. During 1993, capital flight from India to
USA alone, by way of over-invoicing, and under-invoicing
by ports could have been as much as 4423 million dollars.

13.00 hrs.
This is the position about our retorm period.

In the area of power, at the commencement of the
Eighth Five Year Plan, the gap between the demand and
supply was estimated to be about 85,000 M.W. Since
resources to produce this quantum of power were not
available, an Expert Committee of the Planning Commission
puts the feasibility at about 45,000 M.\W. Eventually, the
plan provision for production of only 31,000 M.W. was
made. | have already mentioned about the achievement, it
is only 14,000 to 15,000 M.W.

Turning to coal, which is another important sector, the
environment and subsistence control measures required
in the coal sector have not been given due importance till
today. The funds allocated have not been utilised in this
regard. Out of Rs. 75 crore for the Eighth Plan, the actual
utilisation has been only Rs. 22 crore. The Budget Estimate
for the current financial year has been brought down to a
meagre amount of Rs. 5 crore only. This is the position i_n
the coal sector. We are emphasising about giving this
sector to private companies.

[Translation)

MR. DEPUTY SPEAKER : If you want Fo conclude
within five minutes then it is alright, Otherwise you can
speak after lunch hour.

... (Interruptions)

SHRI1.D. SWAMI : Mr. Deputy Speaker, Sir, | still have
two-three points.

MR. DEPUTY SPEAKER : All right, you may speak
after lunch hour.
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13.01 hrs.

The Lok Sabha then adjourned for Lunch till
fourteen of the clock

14.06 hrs.

The Lok Sabha reassembled after Lunch
at six minutes past tourtesn of the clock

[Translation]

THE MINISTER OF RAILWAYS (SHRI RAM VILAS
PASWAN) : Mr. Deputy Speaker, Sir, Hon. Speaker had
directed the Prime Minister to be here by 2.00 o' clock as
per his convenience. But | would like to inform the House
that Hon. Prime Miniser would come to the House at 12.00
o' clocktomorrow to give the clarification. | have conveyed
this to the hon. Speaker.

[English]

SHRI SRIBALLAV PANIGRAHI (Deogarh) : Suppose
at three o'clock, the appointment could not be
given...(Interruptions)

SHRIP.R. DASMUNSI (Howrah) : Tillthe Prime Minister
gives any clarification, the appointment should not be
allowed to be given. That was the sentiment of the House.

SHRISRIBALLAV PANIGRAHI : Yes, otherwise what
will be the net result of this? It will only be postponed.

SHRI P.R. DASMUNSI : Sir, | think that was the
general féeling in the morning that the Prime Minister
should come and make a statement at two o' clock
_____ (Interruptions) if he has not been appointed and if
Prime Minister will come and.....(Interruptions)

SHRI SRIBALLAV PANIGRAHI : What is the point?
[Translation]

SHRIBANWARILAL PUROHIT (Nagpur) : Mr. Deputy
Speaker, Sir the House was informed that the concerned
person would join his duty by 3.00 o' clock ... (Interruption)

[English]

SHRI P.R. DASMUNSI : Sir, therefore, | humbly
submit to you that let the Leader of the House, Shri Ram
Vilas Paswan once again convey to the Prime Minister,
Shri I.K.Gujral that so far we have understood, at three
o'clock, Shri Bhabani Sengupta will take charge today.
Please see that nothing is happening in this order to
honour the mood of the House and the respectfui
submissions of the Hon. Members of the House.
Thereafter, after making the statement tomorrow at 12
o'clock, let this thing be decided.



[Translation]

MR.DEPUTY SPEAKER : Just listen. | amnot starting
a discussion on this topic again

(!nrsrruprfons)

MR. DEPUTY SPEAKER : All right. Please sit down. |
am not giving permission for a discussion again.

[English]

The feelings of the House will be conveyed to the
Prime Minister.

SHRI SRIBALLAV PANIGRAHI: ..(Interruptions) After
satisfying the Members, he can do anything. But he hasto
come. ........ (Interruptions)

[Translation]

SHRI KRISHAN LAL SHARMA (Outer Delhi) : If the
clarification is given tomorrow then the discussion would
become infructious. If the discussion is held today, the
clarification is made he could justity the appointment. He
could have made the appointment thereafter. Our sentiment
have been conveyed to himbut if he makes the appointment
and later gives a clarification what purpose will it serve.

SHRI RAM VILAS PASWAN : Mr. Deputy Speaker, Sir,
the hon. Speaker had directed thatif it is convenient for the
Prime Minister, he should give a statement at 2.00 clock
today. | spoke to him. He has got a appointment. He said
that he would make a statement at 12 0'clock tomorrow.
The feelings of the House would be conveyed to him if the
chair so desires. | would convey whatever direction is
given by the Chair.

[English]
SHRI P.R. DASMUNSI : The Leader is very clear.

[Translation]

SHRI RAMVILAS PASWAN :When the Prime Minister
has conveyed that he would give his clarification at 12.00
noon then | think we should close this chapter.

[English]

SHRI P.R. DASMUNSI : We are not questioning the
authority and competence of the Prime Minister. We are
not questioningthe authority of the Prime Minister. We are
simply conveyingthe mood of the House and the sentiments
that we have expressed today on a very serious issue and
that matter should be taken into consideration.

[Translation]

VAIDYA DAU DAYAL JOSHI (Kota) : Why is Prime
Minister not coming? ........ (Interruptions)

MAY 6, 1997 General Budget 1997-98 - Demands for Grants 392

[English]

SHRI RAJESH PILOT (Dausa) : My colleagues, we
can convey the feeling tothe Prirne Minister and let us not
bring the Prime Minister's office, the institution, to that
degree that we give him instruction......... (Interruptions).
We have expressed our feelings. | do not know what has
been raised. But what has been raised is that the feeling
should be conveyed and not beyond that. Let us not go on
record thatthe Prime Minister should not appoint, the Pime
Minister should not select any OSD. It is totally the
prerogative of the Prime Minister of the country. If wedonot
believe a Prime Minister, then why do you elect your Prime
Minister? This is certainly againstthe institution. We should
not do that.

[Translation]

SHRI KRISHAN LAL SHARMA Please convey our
feelings to him. Though it is his perogative, yet our
sentiments must be conveyed. It would be better if he
makes the appointment tomorrow after the discussion.

MR. DEPUTY SPEAKER : The issue be closed now.
Itis not necessary for me to say what arethefeelingsof the
House on this matter. There feelings should be conveyed
to him.

————

14.10 hrs.

GENERAL BUDGET 1997-98 --
DEMANDS FOR GRANTS - contd..

[English]

SHRI |.D. SWAMI (Karnal) . Sir, | was referring to the
position on coal-mining side. But before | come back to
coal, | would like to mention about another proposal of the
Government since the Ministry has proposed a capacity
addition of about 12000 M.W. by way of the Naphtha based
power plant.

MR. DEPUTY-SPEAKER : Hon. Members, please
take your seats.

SHRI 1.D. SWAMI : Naphtha based power plant is a
very costly affair and without caring for its impact in the
form of huge cost which would uttimately be borne by the
consumer, | think, this proposal of the Government is really
very ridiculous. As far as | know it is really amazing and
astonishing that no other country in the world so far - the
developing world, the most developed countries none of
them - asfar as my knowledge goes has opted for Naphtha
as fuel for power plants so far. | do not know under what
circumstances this Government has taken the decision to
have a proposal for a Naphtha based power plant. If it is
only a wish, a pious wish, then It is all right.

Again | am reminded of an Urdu couplet:

«ya aarzoo bhi badi cheez hal magar hamdam
Visaale yaar fakat aarzoo kibaat nahin”.



